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Regional Of{ice
MADHYA PR4,DESH POLLUTION CONTROI. BOARD

HIG-4. HOUSING BOARD COLONY KATM
Pnoae 07622-101421

ROPCB/KATNV2O2O
E-nail id- romppcbkatl|i@rediffrDeil.com

Date..........,,..........No.

To,

The Hon'ble Chair Person
Hon'ble National Green Tribunal Principal Bench
New Delhi

Sub:- Hon'ble National Green Tribunal Principal Bench New Delhi passed order date
22.09.2019.

Ref. :- Order passed in O.A. No.-743l2019.

With reference to above cited Subject the inspection report of IvI/s G.N. Minerals
(Arif Ahmad) Bhanpura Distt.- Katni in concem to compliance of above said passed

order is here by enolosed for kind perusal please.

I

No.J35 RO/PCB/KATNV2o20

H.K Tiwari
Regional Officer

Date..o{.01,2I?9..

Copy to:- Member Secretary, M.P. Pollution Control Board Bhopal for information
Please.

H,K Tiwari
Regional Officer

M.P.Po11ution Control Board Katni

KATNI


























